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I!l1 THE <CENTRAL ADMIIISTPATIVE TPIBUIAL, JAIFUP BENCH, JAIFUR.
1. 0.A.Mn.241 793 Date of ordeyr: 12.1.1297
J.L. Narang : Applicant
Vs.
1. Union »f India through the Secretary, Deptt. of Mines,
Ministry of &t
Delhi.

eel ¢ Mines, Sovi. of India, Shastri Bhawan, lew

2. The Director General, Geslogical 3Survey of India, 27,
Jawahar Lal HNehru Poad, Calcubka - 700014,

3. Shri G.P.Zarkar, Director, Seclogy, G321, Map &
Cartoqraphy Division, Marine Wing, 2%, <Chouranghes Lane,
Calcutta-700016.

4. Shri Mohan Lal, Director (3eslogy), Coordination (Fashmir
& Ladhak) G3I, DF, 2=32'C, Sandhinagar, Jammu - 130004,

5. chri M.P.Falsatra, Director (Geslogy), Mineral
investigation (Jammu), Cp.J&F, G3I, WP, I-32,/0, -Sandhinagaré
Jammu-180004. | i

6. Fhri Zewa Das, Director (Zeslagy), Project Granite
(Ladakh) Op.J&F, G2I, iIF, 2-22'C Gandhinagar, Jammu-130004,,

7. Shri Asit Ranjan Das, Director (3ealayy), Project-
Tunastan Lithium, Op.Rajasthan, 3G3I, WP, 15-1¢, Institutional
Area, Jhalan Goongri, Jaipur - 30 004,

.. .Respondents.
2. O.A.No.231/93
Ram Kumar Mathur : Applicant
Vs. y

l. Union of India through the Secretary, UDeptt. of Mines,
Miniatry of Steel & Mines, Govi. of India, Shastvi Bhawan, Hew
Delhi.

2. The Director General, Gzological ESuarvey of India, 27,
Jawahar Lal !Mehru Poad, Caleoukbta - 700014,

3. R.K.Rigwas, Director(Geslzgiast), GEI, F-0D-17, Zalt Lake,
Calcutta.

4. Shri G.Thothatiri, Director (Geolagy), BGPE Division,
GSI, Prestige Camplex, Church Street, Pangalorse.

5. Shri G.P.S%arkarv, Diveator, seology, GET, Map &
Cartography Division, Mavine Wing, 292, Chouranghee Lane,
Calentta-700016. .

. Shri Mchan Lal, Director (Geclogy), Coordination (Fashmir
& Ladhal) GeI, 1P, 2-22/7, Gandhinagar, Jammu - 120004,

7. Shri M.P.Falsatra, Divecktor (3aclogy), Mineral
Investigation (Jammu), Op.Jal, 331, R, 2-22,2, Gandhinagar,

Jammu—-150004

e ————————— -




B. Shri Sewa Das, Direltor (Seoclogy), Projest Granite

(Ladakh) Op.J&r, G3I, 1R, 2-32 2 Gandhinagar, Jammu-130004.,

9. 2hri Asit Panjan Das, Direztar (Gexloyy), Project-

Tungstan Lithinm, Op.Rajasthan;‘GSI, WR, 15-1¢, Institutional

Areza, Jhalan Goongri, Jaipur - 302 00d.
10. Shri B.K.Alok, Directer (3ecleogy), E3I{DP), 33I, 15
Vasant Vihar, Dehradun (U.P). .
l1. Shri Om Prakash, Director (Gealaqgy), Project- Gold
Operation, Bihar GSI Lohia Magar, FRankarbagh, Patna.

L

!’

12.  Shri N.K.Naskar, . Dirvecktor(sSalogy), Falacontoldgy
Division-TI, CHD, GSI, FKyds 3treet, Calcutta.
. .Respondents
3. 0.AMN0.3232,/93 ‘
Kashi Ram : Applicant
Vs, |
l. Tnion of India through the Secretary, Deptt. of Mines,
Ministry of Steel & Minezs, Govt. of India, Zhaatri Bhawan, llew
Delhi. i

2. The 'Director General, Geoslogical Survey of India, 27,
Jawahar Lal Nehru Road, Calcutta - 700016,

3. Shri G.P.Sarkar, Dirvezter, Geslaogy, G31, Map &
Eﬁrtography Divisinon, Marine Wing, 22, <Zhouranghee Lane,
Calcutta-700016.

4. Shri Mohan Lal, Directcr (Geclogy), Conardinaticn (Fashmiv
& Ladhak) GSI, MR, 2-3C 7, Gandhinaggr, Jammn - 130000,

5. Shri M.P.Malsaotra, Direcktor (Geology), Mineral
Investigation (Jammu), op.J&F, G3I, DR, 2-22.0, <Gandhinagar,
Jammu-180004. '

6. Shri Sewa Das, Director (3eelogy), FProject Granite
(Ladakh) nNp.J&E, GEI, UP, f—BCfC Gandhinagar, Jammu-120004,

7. " chri Asit Panjan Das, Dirvectcer (3Szzlogy), Froject-
Tungstan Lithium, Op.Rajasthan, G&I, WEF, 1%5-1¢, Instikbutional
Area, Jhalan Goongri, Jaipur - 302 G04d,

" 8. Bhri B.E.Alok, Directer (Geslagy), ESI(UER), 331, 153,
Vasant Vihar, Dehradun (U.P).
9. &hri N0N.M.Prakash, Divector (3eclogyy), Project- Gold
Operatioﬁ, Rihar G3I Lohia Magar, [Fanlkarbkagh, Patna.
. .Respondents
4, DA MNZ.233,723
T.A. Selvan : Applicant
' Vs
l; Unicn Af India through the Jecretary, Deptbt. of Mines,

Ministry of Steel & Minez, Govi. of India, 3hastri BRhawan, HNew

Tpe
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Delhi.

2. The Director General, Geological Survey of 1India, 27,
Jawahar Lal Nehru RPnad, Calcutta - 700014, ‘

3. Shri Agit Ranjaﬁ Das}' Direztor (Gezlogy), Project-
Tungstan Lithium, Op.Rajasthan, G2I, WR, 15-16, Instituticnal
Area, Jhalan Goongri, Jaipur - 302 004

4. Shri Lobin Z2angma, Divector (Seolwogy), S3I, DER, Kumad
Villa Complex, Shillaong.

5. Shri S.D;Panwar, Direct:zr (Geslogy) Praject-£2, delogical
Haffing, GSI, NER, Tripura. ‘

A Shri B.D.Saha, Director (3eclogy), 33I, Veabed Surveys

EEC & Tesnitorial Water «ff, Marine Winy, Wsst Bengal & Orissa, .

Calcutta. _
...Respondents.
5. 0.A No.224,/93 '
V.K.Kasliwal : Applicant
1., Unicn of India through the Sescretary, Deptt. of Mines,
vt :

Ministry of Steel & Mines, Govt. of India, Shaatri Bhawan, MNew

Delhi.

2. The Director General, Gzological Survey of India, 27,
Jawahar Lal Wehru Road, Calcutta - 7000164,
ae

3. Zhri Mohan Lal, Dirsctor (Geology), Coordinaticon (Fashmir
& Ladhak) G3I, UR, 2-3C2,'C, Gandhinagar, Jammu - 120004,

4. Shri M.F.Falsotra, Diveckaor (Genlagy), Minzaral
Investigaticon (Jammu), <p.J&l’, <21, UR, 2-22/C, Gandhinagar,
Jammu-180004 . '

5. Shri Sewa Das, Director (320logy), FProject  Granite
(Ladakh) op.JsE, 63I, LR, 2-3C'2 Gandhinagar, Jammu-120004,

A. Shri Asit Ranjan Das, Dirvector (Beclogy), Project-
Tungstan Lithium, ©Op.Fajasthan, 33I, WP, 1%5-16, Instituticznal
Area, Jhalan Goongri,'Jaipur - 30z 004,

7. 8hri Lebin 3angma, Direct:r (3Seclogy), G3I, UEFR, Fumad

Villa Complex, S5hilleang.

8. Shri &.D0.Fanwar, Direstcor (3eclagy) Froject-2, G2logical

Haffing, GSI, NER, Tripura. _

9. 3hri BR.D.3aha, Director (Geclogy), 321, Veabéd Surveys
EEZ & Tesnitorial Water off, Marine Wing, West Bengal £ Oriasa,
Calcutta. '

. .Respondents

Chpise G+ ©.ALNO,235,/93

’

3.8. Brivast

pY

va : Applicant

Vs.

St




R

‘Ministry of ¢

1. Union of India through the Zecretary, D2pkt. > Mines,
Ministry of &teel & Mines, Govt.. of India, Shastri Bhawan, New

Delhi.
' 2. The Director General, B leoiyical Survey of India, 27,
Jawahar Lal tlehru Road, Qalecuftta - 700016,

3. Shri G.P.Sarkar, Director, seclogy, GZI, Map &
Cartography Divisian, Marine Wing, 22, <2houranghse Lane,
Calcutta-7000146. : ,

4. Shri Mohan Lal, Director (3esleogy), Coordinaticn (Kashmir
& Ladhak) G8I, R, 2-3C'2, Gandhinagar, Jammu - 120004,

5. Shri M.R.Falsntra, Divect:or (320logy), Mineral
Investigation (Jammu), Op.J:F, 381, UR, 2-327, +3andhinagar,
Jammu-180004,

6. Shri Sewa Das, Director (Geoleqgy), Project Granite
(Ladakh) Op.J&K, G22I, MR, 2-22/2 Gandhinagar, Jammm-120004,

7. Shri Asit Panjan Das, Director (Geclngy), Froject-
Tungstan Lithium, Op.Rajasthan, ¢8I, WR, 15-16, Institutional
Area, Jhalan Goongri, baipuf - 302 004, i

8. Shri B.F.Alok, Director (Geoloyy), BSI(UP), G&3I, 159,
Vasant Vihar, Dehradun (U.P).

9. Shri Om Prakash, Director (Geclogy), Projectr- Gold

Operation, Bihar GSI Lohia Hagav, Pankacbagh, Patna.

=
. Respondent s
7. OA Nz, 236,/03
Jitendra Singh Cfanganeria : Applicant
Vs. .
l. Union of India through the Secretary, Deptt. of Mines,
t

eel & Mines, Govt. of India, Shastri Phawan, New

-Delhi.

2. The Director General, Geoclogicsl 3Survey of India, 27,
Jawahar Lal Nehru Road, Taloutta - 700016,

3. Shri G.P.Zarkar, Dirvector, Geology, 321, Map &

Cartography Division, Marinse Wing, 29, Chouranghee Lane,
Calcutta-700016,

4. Shri Mohan Lal, Directcr (3eclogy), Coordinaticon (Fashmir
& Ladhak) G22I, BR, 2-2C°2, 3andhinagavr, Jammu - 120004,

5. Shri M.F.Falaztra, Direcktor (Gexlagy ), Mineral
Investigatisn (Jammu), Op.Jsk, <31, HR, 2-32C/2, Gandhinagar,
Jammu-180004, _

. Shri Sewa Das, Director (3eclo3y), Project Granite
(Ladakh) op.J&I0, 31, IR, 2-2C,'C Sandhinagyar, Jammua-1S0004d,

7. E&hri Asit PRanjan Das Divector (Geology), Project-

-

C#M”“ Tungstan Lithium, Op.Rajasthan, G3I, WR,'IS—IG, Institutional

d

f



Area, Jhalan Goongri, Jaipur - 302 061. .

8. Shri B.F.Alok, Divectar (3eology), EGI(UP), &SI, 159,
Vasant Vihar, Dehradun (U.F). .
' 9. Shri oOm Prakash, Director (Geol>3y), FProject- 3nld
Operaticn, Bihar 33I Lohia Majar, Iankarbagh, Fatna.

. .Reapondents
A. 0.A No0.237/93 |
D.R.Davay _ ¢ Applicant
Vs.

l. Union of India through the Sécretary, bLeptt. f Mines,
Ministry of Steel & Mines, Govt. of India, Shastri Bhawan, New
Delhi. _

2. The Director General, 6Geslogical Survey 2f India, 27,
ngahar Lal Nehru Poad, Calcutta - 700014,

3. Shri G.Thothatiri, Diresctsr (3ecleoyy), PSES Divizion,
GSI, Prestige Complex, Church 3treet, BRangjalore.

4, Shri. G.P.Sarkar, Director, Genlagy, S3T, Map &
Cartnqraphy Divisizn, Marine Wingy, 29, :Chouranghee Lane,
Calcutta-700016.
| 5. Shri Mohan Lal, Direcktor (3eclogy), Cosrdination (Fashmir
& Ladhak) &SI, MR, 2-2C°C, Gandhinagar, Jammu - 130004,

. Shri M.R.Falsstra, Divecktor (3eology), Mineral
Investigation (Jammn), Op.J&F, G3I, IR, a3, Gandhinagar,
Jammu-180004 .

7. Shri Sewa Das, Director (3eslogy), Project dJSranite
(Ladakh) Op.J&E, G2I, NR, 2-200 Gandhinagar, Jammu-120004.

8. Shri 3git PRanjan Das, Director (3esxlagy), Froject-
‘Tungstan Lithiom, oOp.Pajazthan, G3I, WR, 15-1¢, Instituticnal

Area, Jhalan Gaongri, Jaipur - 203 004,

(1

’

9. Shri B.F.Alok, Director (3eslwgy), ESI(UR), 33I, 15
' vasant Vihar, Dehradun (U.F). | |
1n. Shpi Om Prakash, Directosr (32o0logy), Frojeck- Sold
Operation, Bihar GSI Lohia Magarvr, Fankarkagh, Fatna.
11. Shri  W.F.Naskar, Dirvestor(Salogy), Falazontslaogy
Divisian-II, CHDQ, G3I, Fyds Street, Calcutta.
. .Respondents
9. O.A.N0o.238/93
D.K.Bhatt : Applicant
] Vs, ‘
l. Union of India through the Secvetavy, Deptt. of Mines,
Ministry of Gteel & Mines, Govik. of India, Shastri Bhawan, New

Cimba Delhi.

. 2. The Director General, Seclogical Survey of India, 27,

.




Jawahar Lal MNehru Rcad, 2alcutta - 700016,
3. Shri G.P.Sarkar, Divector, Geology, c2T1, Map &

. Cartography Division, Marine Wing, 29, Thouranghee Lane,
Calcutta-700016.

4. Shri Mohan Lal, Director (Genlaogy), cocrdinaticn (Eashmir

& Ladhak) GSI, NP, 2-32/C, Gandhinagar, Jammu - 120004.

5. Shri M.R.FKalas-tra, Divecktar (S=ecloagy), Mineral
Investiqgation (Jammu), Op.J&F, o3I, UR, 2-%2'C, Gandhinagar,
Jammu-180004,

6. Shri Sewa Das, Director (Geology), FPraoject Granite

~A‘ (Ladakh) op.JsE, G8I, IR, 2-32'27 Gandhinagar, Jammu-130004,

7. Shri Asit PRanjan Das, Diresctor (3eclogy), Project-
Tungstan Lithium, Op.Rajzsthan, GEI, WR, 15-16, Instituticnal

. Area, Jhalan Goongri, Jaipur - 302 004,

8. Shri B.K.Alok, Director (fGeology), BSI(UF), G3I, 159,
Vasant Vihar, Dehradun (U.P). ’

9. Shri Om Prakash, Director (Geoleagy), Project-. Gold
Operation, Bihar GSI Lohia Najar, Fankarbagh, Patna.

10, Shri N.¥.Naskar, Director(Galogy)., Falaeontology
Division-II, CHOQ, GSI, Lyds Streeb, Calcutta.

. .Respondents
«10, 0,A. N0, 230703
P.C.Bakliwal : Applicant
Vs.

1. Union of India threough the 3ecretary, Deptt. of Mines,
Ministry of Steel & Minea, Govt. of India, Zhaatri Bhawan, New
Delhi.

2. The Direztor Gensral, Seclogical Survey of India, 27,
Jawahar Lal Nehru Rcad, Calcutta - 700016,

3. Shri Mchan Lal, Director (Geology), Coordination (Fashmirv

& Ladhak) G3I, NP, 2-3C°C, Gandhinagar, Jammu - 130004,
4. Shri M.R.Fals:stra, Divrectaor (3eclagy), Mineral

Investigation (Jammu), op.Jsf, S3I, MR, IZ-32,/C, Sandhinagar,
Jammu-180004 .,

5. Shri Sewa Das, Divector (Seclogy), Project Granite
(Ladakh) OQp.J&F, GSI, 1P, 2-32/C Gandhinagar, Jamma-150004.

6. Shri Asit Panjan Das, Divector (3zalegy), FProject-
Tungstan Lithium, Op.Fajaszthan, 33I, WE, 15-1¢, Institutional
Area, Jhalan G&ongri{'Jaipur - 302 004,

7. Shri Lobin Sangma, Director (Geslayy), 3S2I, HNER, Kumod
Villa Complex, 3hillong.

B. Shri S.D.Panwar, Director (Gelogy), Proaject-8 Gzclogiecal

Cﬂ“&w Haffing, GSI, NER, Tripura.




9. Shri B.K.8aha, Director(deslogy), G3I, Marine Wing,

Veahed CZfurveys, EEI & Teasitorial Watera off, West Pengsl &
.Orissa, Calcutta.
. 11. 0.A.No0.240/93

Sibban Kumar : Applicant
Vs.
l. Union of India throujgh the Secretary, Deptbk. of Mines,

Ministry »f Zteel & Mines, Govit. of India, Shastri Bhawan, lew
Delhi.

2. The Director General, Geclagical Survey of India, 27,
Jawahar Lal Hehru Road, Calentta - 700014,

3. B8hri Asit Panjan Daz, Director (Seclogy), Project-
Tungatan Lithium, Op.Fajasthan, 33I, WR, 1%5%-1&, Instituticnal
Area, Jhalan Goongri, Jaipur - 302 004,

4. &hri Lobin Sangma, Dirsctor (Geology), G3I, UER, Fuamod
Villa Cemplex, Shillong.

5. Shri S, b Panwar, Director (Gelogy), Froject-2 Geological

Haffing, G3I, NER, Tripura. i
6. Shri” B.F.3aha, Directcor(seclogy), G3I, Mzrine Wing,
- Veabed Surveys, EET & Tessitorial Wateraz off, West PBengal &
Orissa, Calcutta.

> ' . .Respondents
Mr.Virendra Lodha ¢ Counsel for applicant
Mr.U.D.Zharma : Counzel for respondents
CORAM:

Hon'ble Mr.Gopal Frishna, Vice Chairman
Hon'ble Mr.0.P.Zharma, Administraktive Member
PER HOI'BRLE MR.SOPAL FRIZHUA, VICE CHAIRMAN. '

Applicants 2/Shri J.L.Narang, PRam Fumar Mathur, Fashi
Ram,”T.A.Selvan, V.F.Fasliwal, G.8.3rivastava, Jitendra 2ingh
Sanganaria, D.FR.Davay, D.I'.Rhatt, P.2.Rakliwal and ZSibkban Fumar
in these applications under Sec.l9 of the Administrative
Tribunals Act, 1985, have challenged nonconaidevaticon of their
candidature for premotion ta the poat of Director (Gealegy)
w.e.f. 2.5.91 and sought a Jdirection to the respondents to
promote them to the poast of Divector (3eoclogy) w.e.f. 9.5.91
i.e. from the date persans junior to them have been promoted to
the said post. The applicanta have also claimed their placement
at appropriate places in the 3jradation list dated 1.10.90 of
Geolaogigt (Senicr) with consequential benefits az alac for a
direction for assignmeht of appropriate seniority in the cadre
of Director (Geology).

2. All theze applicaticonz inveolve common gueationsz of law

and facts and therefore these are heing dispoged of by a commen

e




Criaabee

order. ’

3.  The main grievance of the appli~anta fa that a asniority
list of 3eslagist  (Senior) , was igssued by the respondents
showing the position as on 1.10.90, In the aforezaid seniofity‘
list the appliczantz were assigned senicrity at =erial numbers
t they shcould

have been asszigned senicrity above the serial nnmbcrs at which

id

menticned in their respective Q.As, when in fa

the seniority was actuvally assigned to them. On the basis of
the seniority assigned Lo the. private respondents in the
sSeniority list Gf‘—l.IO.QO, the private respondents were‘
promoted as Directoﬁ_(Geology) ignoring the jusk laims of the
applicanta deapite:_the fact that the applicantas were much
senior to the privade respondenta. The private reapindenta were
thus promoted to tﬁe post of Directeor (Geclogy) earlier than

these applicants.

4. The applicants were promoted az Divector {(Genlogy) for
the first time by the impugned ovder dated 21.5.92. They are

aggrieved by thelr auperaeasion in the matter of promotion to
the post of Director(Beclogy) and  alse wronl assignment of
geniority in the seniority lial of Geclogists (Senior) issued
on 1.10.900 It iz conbendsd by the applicants that  their
supersessicn and wrong azsignment of =Se enicrity was primarily
due to the fact that the posts falling vacant weve not fille#;p
in terms of the judgment in Lhe case of Viecpal Singh Chauhan &
Org. Va. Union of India & Oras. reported in 1927 (J4) AT &35 and
the directiona given by Hon'ble the Supreme Court in  sthe

ﬁ

¢}

ases from time to time. It is ~ontended that the respondents

T

y not taking intc consideratison the judgment in Virpal Singh
Chavhan & oOrz. Vs. Union of India & Ors and the decisions of
Hon'ble the ZSupfems Court in this regard have nob acted in a
fair and just manner.

5. The contention <of the rvesponde iz that the final
sepiority list was issued on 1.10.920 and the 2applicants at that
point  of time had not raised any obijestion in regard ta
assignment 5f zeniori ity to them. The present 0.3 having hbeen

tated

filed on 12.1.%2 is barred iy limitation., It is alsc

7]

that thes private rvespondentz were selected and promated ajainst
tha vacancies for the year 1990-91 reserved for S:héduled Caste
candidates f£or which thé applicantg were not eligible. It is
alaa estated that the avermenks of'the_applicants that ftheir

claim for promotion had heen lgnored ia Ethevefore not correct

and the applicants have nat heen auperaeded.
6. The learned counzel f£nr Lhe reapondentas af the ont-set




)
o7

raised a preliminary cohjecticn that the applizations were f£ils

3, -

after more than a year from the date on vhich the impugne

seniority 1list was issued and therefore they are harred

v

limitation. It is further stated that these applications are
barred by limitation, these being Adirected ajainst denial of
promotinon by an order dated 9.5.91.

7. It is borne ont from the record that the applicants had
agitated their grievance in reqgard to wrong assignment of their
seniority through representaticns made in December, 1990. The

learned counszel for the respzondents has relied on the Supreme

Lourt Jjudgment vreported at (1295) 30 ATC &25, Ssoretary to

3
D

Sovk. of India & ors. Va. Shivram Mahadu Gaikwad in support of
the plea that where a plea regarding limitation iz raised, the
0.A cannot he allowed ignoring thie plea . The contenticon of
the counsel for the respondents is that the applicants have not
made any effort to explain the delay and szek condonaticn. The

learned counsel for the respondsnts has alsc etated that

seniorvity promation  granted prior to 10.2.95 cannot be

disturbed in view of the said judymenta.

8. The grievance of the applicants is regarding denial of
promoticn w.e.f. 9.5.91. The repreasentatisns made by the
apflicants had evoked no response. It ia noteworthy that in an
identical case U.F.RPassi Vs. Unicn «f India & Ors, the
gradation 1list dated 1.10.%0 was ander <challenjie in 0.A
Ho.515/CH of 193¢ and the same was dispogzed of by  the
Chandigarh Bench of the Tribunal by an order dated 12.10.94,
Taking into consideration the facts and circumstances of the
caées on hand  we ccndone the delay 1if any in filing these
applications in the interest of justice.

zttled

by the Constitution RPench of Hon'ble the Supreme Conrt in PLUK.

9. The controversgies raised in these 0.3g have heon

7]

Sabharwal Vs. State of Punjab repcrted in JT 1995 (2) S0 351,
''he question of reservation in the «¢ases on hand came up for
congideration in Union <f India Vs. Virpal Singh Chauhan (1995)

6 SCC 684 and Akhil PRhartiya Scoshit Faramchari Sangh, through

its Secretary & Anr. Va. Union of India throujh its Ezcretary,

Ministry of Railway & Oras. veported in 1996 (5) SLR 687. In
view of these decisicns, w: 4o not propoge to o issue  any
specific directions in these cases regarding the placzement of

the applicants.

10. In the result, we divect the regpondents to enaure that
the parameters of rveservation are adhered o in terms of the

Cjd#t decisions rendered by Hon'ble the Supreme Court in PLK.

’

(4298



10
Sabharwal Va. State of Punjak, JT 1295 (Z) &C 351 Union of
India Vs. Virpal &ingh <Chaunhan & oOrs, (1995) & 22¢ €81 and
A¥hil Bhartiya &oshit Karamchar% Fangh Vs. Union of India & Jrs
1996 (5) SLR 634, The placement of officiale including the
applicants will ké made on the kaszis <f the afcresaid decisions
of Hon'ble the ZSupreme Court after issuing notices and hearing
thase whose placement in the seniority list may be liakle to be
varied. This will be done within a period <f 4 months from the

date of receipt of a copy ~f thiz order.

of as aforesaid. Mo order as to ongbs.

(0O.P.%harma)

Administrative Memher.

The O.Az are dispose

4

 Crtnalone

(3opal Erishna)

(1%

Vice Chairman.
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